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)

;portation

1 Name of Corporate Person Hellmann Trans;
Private Limited

ortation India

2 Date of Incorporation of Corporate Person 20* June 2A11

3 Authority Underwhich corporate person is
I ncorporated /registered

Registrar of Com;
Delhi& Haryana

,anies, NCT of

4 Corporate ldentity N umber llimited Liability
ldentification Number of Corporate Person

u60200HR201 1 PT )043238

5 Address of the Registered Office and
PrincipalOffice (if any)of Corporate P*rson

1 st Floor, Infotech C

Old Gurgaon Dell^
Vihar Gurgao
Haryana, India

entre, 1412

i Road, Udyog
1- 122016

6 Liquidation Commencement date of
Corporate Person

27* September20l ,

7 Name , Address , Email Address,
Telephone Number and the Registration
N u mber of the Liqu idator

Name-Gurvinder Si
Address : SCO 1

Sector-17-C, Chanr
EmailAddress:
ip4l ibbi@gmail.cor
Registration No. ll

N00072 t2017-18t1(
Tel:+91 -981468564

ngh Sarin
86 - 187, FF
igarh -160017

I
]tsf/rPA-a}2ilP-
170
)

8 Last Date for Submission of Claims 26* October2019

sd/-
Gurvinder S
Liquidator

Notice is hereby given that the Hellmann Transportation
Limited has commenced vcluntary liquidation an27thsepte

The stakeholders of Hellrnann Transportation India Privat
hereby called upon to subrnit e prsof cf their claims, on (

October 2A19, to the liquidator at th* address mentioned ag

The financial creditors shall submEt their proof of claims
means only. All other stakeholders rnay submit the proo'
person, bypost or by electrsnic means. Submission
misleading proofs of claim shalE attraet penalties,

Date:27'n Septem be r 2A 1 g

Place: Chandigarh
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